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ANSWERED ON:30.11.2007
UTILISATION OF FUNDS UNDER NREGS 
Singh Shri Rampal

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether some of the State have not spent the released funds under National Rural Employment Guarantee Scheme (NREGS); 

(b) if so, the details thereof, State-wise and 

(c) the remedial measures taken by the Government in this regard?

Answer

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI CHANDRA SEKHAR SAHU) 

(a) to (c ): NREGA is demand driven. Utilisation of funds under the scheme depends on the demand for work in an area. Provisions
are made in the budget for implementation of the Act on the basis of funds utilized by the States and also on the basis of demand for
work in the previous year. Funds are released to the States on receipt of a proposal along with a certificate indicating utilization of at
least 60% of the available resources. State- wise details of the total funds available with States and their utilisation during 2006-07
and 2007-08(up to October, 07) are given in Annexure-I. 

Annexure - I 

Statement As referred to in reply to parts (a) to ( c ) of Lok Sabha unstarred question 2194 due for reply on 30.11.2007 

      2006-2007  2007-2008
S.No. State   Total funds Expenditure Total funds Expenditure
    available (Rs in Lakhs) available (Rs in Lakhs)
    (Rs in Lakhs)   (Rs in Lakhs)
1 2                  3  4  5  6

1     Andhra Pradesh   114224.39 68020.32    147788.73 93478.79
2     Arunachal Pradesh  1211.25    221.34        105.38      0
3     Assam            70769.1      59252.93      57533.41      14117.59
4     Bihar            119117.81    71276.16     102548.4     29166.61
5     Gujrat               12374.74     8585.03       9724.84    4743.26
6     Haryana              4652.85       3594.67      4623.42       1793.29
7     Himachal Pradesh      5719.2          3940.12       9721.05      4112.97
8     Jammu & Kashmir      5012.4          3454.44      6427.78     219.01
9     Karnataka             34131.33     24829.67      29135.61     12607.85
10    Kerla                4835.18      2789.73       5634.56      3336.28
11    Madhya Pradesh        213368.36   186268.63      225597.2      125464.48
12    Maharashtra         48693.66      17461.18     268127.18     647.41
13    Manipur             2037.59      2025.5        1465.69       951.77
14    Meghalaya            2583.63      2111.85       4201.36      2109.92
15    Mizoram              2598.21    1643.11       2304.99       2029.99
16    Nagaland            1595.96    1457.62      2309.72      289.8
17    Orissa             89018.66   73346.62      59857.95     24234.74
18    Punjab               3839.21     2500.21       3842.04       545.3
19    Rajasthan         85617.3      69306.14      87509.57       70451.56
20    Sikkim               456.5        261.89        1276.26       284.98
21    Tamilnadu             25210.92      15163.63       56521.5        36866.43
22    Tripura           4977.63       4507.68       14765.75     9251.63
23    Uttar Pradesh        102871.22   77967.46       103797.1      45418.8
24    West Bengal          63023.42      39462.63     104798.17     18818.31
25    Chattisgarh         84088.78      66882.16       95608.41        36412.33
26    Jharkhand            98220.95     71155.13      70962.09       39193.55
27    Uttaranchal          7105.31       4849.7         10487.42       3197.42
 Total                1207355.57   882335.55    1486675.59    579744.08
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